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(0) The Bo';d of Directors of the 
Corporation oonsists of 14 members 
represented by the Central Govern-
ment, State Governments and Indus-
try. 

S 1 l~ of Indig'enouo Wheat 

'2.52. SUi A. N, VldyalaDkar: Will 
the Minister at Food aDd Acrlevlture 
be pleaoed to state: 

(a) wnether it is 8 fact that only 
imported wheat is being aoId on the 
Government managed or licenced 
shops, fair prke shops in Delhi and 
Punjab; 

(b) if so, why indigenous wheat is 
not being issued in these .hops; and 

(r) the precaution taken to prevent 
the .<aIe of mixed and adulterated 
grain and flour at these shop.? 

The Minister of Food and Agricul-
ture (Sbrl C. Subramaniam): (a) and 
(b). In Punj':lb both indigenous as 
well as importtld wheat IS lSSUed 

through fair price shops. In Delhi, 
only importC'd wheat atta is is:me<i 
through fair price shops. 

Punjab is surplus in wheat and has 
procured indigenous wheat for issue 
through fair price shops as well as 
lor supply to deficit State.. Some 
imported wheaL is also issued in 
Punjab through fair price shops to 
cater to the neells of the low income 
groups of nopulation. Delhi is deficit 
and get!; ~ wheat supply from Punjab 
through trade channel for higher 
Income groups of population. The 
Imported wheat atta di.tribuled 
through fair price shops in Delhi is 
mainly meant for the lower income 
.groups of poPlhation. This pattern of 
distribution is likely to undergo a 
change when statutory rationing is 
introduced in Delhi. 

(e) Fair price shop" selling import. 
ed wheat are debarred from selling 
indigenous wheat side by side. The 
quality of food grains is controlled 
through the Prevention of Food 
AduIleration Act. Frequent inspec-
tion of these sh<Jps Is undertaken both 

by.' State Government as well .. 
by the Central Govenunent. 

Expansion Prorramme of I.A.C. 

"2.53. Sbrl Harillb CluUldra Matl.ur: 
Will the Minister of Civil Aviation be 
pleased to otllte: 

(a) what is the expansion pr0-
gramme of the Indian Air line. Cor-
poration and, in what stages it i. to be 
carried out during the years 19116-66 
and I g00-67; and 

(b) whether the Indian Airlines 
Corporation proposes to open some 
ofllres "broad and, if 90, what L. the 
juminration for the same? 

The Minister of 'fran.port (lIhrl 
Raj Babadur): (a) The Corporation 
has planned to acquire two Cura,'elle. 
and obtain on charter two Fokker 
Friendship aireraft dl.ll'ing the ),C!8r 
1965·66. The Corpora:ion will acquire 
one Fokker Friendship r ~ 1966-67 
and t.he question of purchaSIng two 
more Friendships to rep13ce the two 
on charter is under consid<"ration. 
They have also pJuns to r l ~ in 
1966-67 six ~ -27 r  typ(, aircraft 
and siX aircraft for feeder r ~s. 

They ore aJso consid'.:ring chartering 
one Boeing from Ail'-Inrtia or pur-
chasing one more Carave!1e aUl ra'l. 

(b) The pruposal of Hw ~ r r -  

to open Sales OfficQS .. broad h •• b..,n 
deferred. 

Unemployment Insurance Scheme 

°IM. Sbrt S. M. Banerjee: 
Sbrl P. C. Borooab: 
Dr. L. M. SIa",vi: 
Sbrl D. C. 8barma: 
Sbri Kajrolkar: 
Sbrl A. N. Vidya!anlutr: 
Sbri Linp ltedd:r: 
Sbrlmatl Benaka BarllatakJ: 
8brl Mohammed Koya: 
Sbrt Oakar La! Berwa: 
Sbrl Raltun ChaDd 
KaeIlhaTallll : 

Sbrl Bade: 
Sbrl Yadbvtr 81q1t: 
Sbrt lacd" SInIb !l1,;db.tntl: 

Will the Mini.ler of IioeIaI 8eearlty 
be pleued to .tate: 
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(a) whether a final decision hu 
been taken to introduce Unemploy-
ment Insurance Scheme; 

(b) if not, the reasOn for the delay; 
and 

(c) whether some of the employers 
do not agree to this scheme? 

The DepUty Minister in the Minis-
try of Law (Sbrl Jagauatha RaOI: (al 
Not yet, the Scheme is still under 
consideration. 

(b) nnd (e). The Sch."", was 
placed befare the 23rd Session of the 
Indian Labour Conference held at 
New Delhi on 30th and 31st October, 
1965. The Workers' representatives 
generaUy welcomed the ide" in prin-
ciple. The Employers' representa-
liv"", desired to have more Lime to 
study the Seheme. As n"cessury 
details had to be considererl. it was 

~  to place the scheme before 
~ Slanding Labour Committee. 
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Import 01 FertiIlMn 

.%.56. Sbri P. a. CbaJuaverti: 
SbriP. .~  

Will the Minister of Food and "-"-
culture be pleased to state: 

(a) whether his Ministry has asked 
for cOll8iderable foreign exch ...... alJo.-
cation for the import of fertlliRrw as 
well u raw materialAr needed for the 
manufacture of fertilisen; 

(ob) whether Government propose to 
introduce new hillh yielding varie_ 
of foodllrains and cash crops, rMpOIl-
live only to a higher d<>ee of f.rtUi-
.era, if 101 which are the ~  varie-
ties: and 

(e) the estimated requinlnents for 
~ successful implementation of tbe 
special programmes in terms of tbe 
new s r ~ 

The Minister of FOod and AI"cul-
t....., (Sbrl C. Subramaniam): (a) to 
(e). A statement i. laid on tl>e Table 
of the House. [Placed in Libra'1l_ 
See No. LT-5152185). 




